
CENTR AL AQ M IN IS TR AT I yE Til IBli N AL 

CALCUTTA BENCH 

No•  0 A 189 of 97 	 Date or order: 20.9:2001 

Present : Hon'ble Mr,0.Purkayastka, Judicial Member 	/ 

Honb1& 1r 4 B.P.Singh,, Administrative Ilem'ber 

SUN IL KR. RAIl 

VS 

UN ION OF IND I & ORS, 

For the applicant : 19r.P.C.11as, counsel 

For the respondents: None 

/ 

R 0ER 

Ld. 	unsel for the applicant 3Ubmits that his client 

does not want to proceed with the OA. Therefore the application 

is dtsmissed for being not pressed. The letter produced by Ilr,Das, 

id. counsel for the applicant be kept on record. There will be no 

order as to costs. 	 • 

Thf) 
MEMBER (A) 

in 


